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SUMMARY 

;f. Billa pending at the end of the last session 

"2. Bills introduced. 
, 

3. Bills opposed at introduction stage 

.... Bilb pa-o by Rajya Sabha and laid on the Table, 

5' Bill. returned by Rajya Sabha with amedmenta and laid on the Table 

-f.. Bill, passed. ..• 
~ ... -"---... ... -..... -... -

·7' Bill. negatived . 

8. Billa withdrawn. 

"9. BUll part-dilcusaed 

40, Motions for adjourament of debate CD Bills adopted 

IJ I. Billa referred to Select Committee 

Nil 

,II 

Nil 

Nil 

117 

Nil 

Nil 

Nil 

Nil 

Nil 

u. Billa referred to .ioint Committee: Nil 

I,. Billa originating in and referred to Joint Committee: by Raira Sabha Au 
relpect of which motion. for concurrenee were adopted by Lok Sablaa Nil 

"4- Billa pending at the end of the se .. ~  vi. para No. 188 of Lok Sabha Bul-
letin-Part II, ~ April 1!}So • 5 

6 
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S)' No. 

s. CALLING ATI'ENTION STATEMENTS 

Brief Subject 

Q 

Name of Meu1ber 
who called attention 

3 

Name of Minister 

Date of statement 

Time 
tUeD' 

H  M 

I. Acute shortage of die.el and Shrj It. M. Madhubr Shri Veerendra Palil 0 42 

Iteroeene in the country. 

Q. Drought conditions prevailing Shri K. Lakltappa 
in vanOUl parts of the 
oountry. 

3. Soil erosion problem in the 
oountry. 

Shri Shivkumar 
Singh 

11-3-80 

Shri Bin'mira Sil1gh o 45 

17-3""80 

Shri Birmdra Sil1gh o ~ 

19'""3'"'80 

4' R.eported fresh complications in 
the .upyly of nuclear fuel 
by the U.S.A. for Tarapur. _------. ~ .J 

Shri M. RaIn Gopal Shei P. ~  0 
Reddy r1GO 

;.-R ~ police flr;ng on the Shri Ajoy Bilwa. 
onion growers at Pimpa!-
gaon-Buwant in Nasik 
district of Maharuhtra on 
19 March, 1980 resulting 
in the death of two pea-
sants and injuries to seve-
ral othen. 

--===== Qo-3-fIo 

Shri P. Venka tasu-
bbaiah 

8. Reported explosion at Ninha 
Colliery of the Eastern 
Coal-fields Ltd. causing 

8hri Samar Mukherjee Shri A. B. A. Ghani 
Khan Chaudhuri 

the death of aeven penon. 
and injuries to .everaI otben. 

,. Reported arreat of seven muJti-
millionariea of Bihar in 
connection with a multimil-

Shri K. P. Singh Dco Shri Z. R. Ansari 

lion rupee alt and coal 
amuggIJng racket. 

S. Reported economic blockade of Shri K. P. Unn1-
AMam and tension arising krishnan 
therefrom. 

9. Reported re.enlment among Shri Narain Chand 
the worlt-charged employees Parashar 
of Beas-Sutlt'j Link Projt'ct 
in Mandi District of Hima-
chal Prade!!h consequent 
upon the laue of retrench-
ment noticeJI to. large num-
ber of them and failure of the 
Government to employ 
them on new projects. 

11 

Shri Yoger,dra 
Makwana 

Q6-,3-80 

Shri A. It A. Ghani 
Khan Chaudhuri 

o I~ 

o 3:t. 

o 17 

I 33' 

o 10> 



• 10. ,Situation arising out of reported 
.purt in violence by out-
lawed Mizo National Front 
inaurgent. and the stept 
taken by Governmen t to 
check the activities of Mizo 
insurgents. 

12 

3 

Shri Vikram 
MahaJan 

4. DIVISIONS 

4 

Shri Yogendra 
Makwana 

118-3-80 

No. of Divisions held 4 

5. FINANCIAL BUSINESS 

Subject 

Budget (Railways) for 198cHh 

'Supplementary Demands for 
Grana in respect of Bucl8et 
(Railways) for 1979-80 

Date of Date(s) 
preeen ta-of diacuaaion 
tion 

(i) Rllilw41 Bud,,, 

11-3-80 III ~  
• General dilcuasion 
• DilCUilion and 
voting OD Demands 
for Grant. on Ac-
COtlDt. 

11-g-80 11I-g-80 • DiacUJ&icn ar.d vo-
ting on Supple-
mentary Demands 
for Grana (Rail-
ways) 

(ii) a-ral BtuJ,et 

5 

o -4 

Time 
taken 

HM 

o-sr 

S43 

o---l8 Bucl8et (General) for IgB0-8r II-s-Bo 
12-3-80 ~ General dillCUlllioD 1 
IH-80 DiacUllioD and 
14-g-80 voting on De-

'SupplelQentary Demands for 
·Grants in respect of Budget 
(General) for 1979-80 

Ir-s-Bo 1a-3-& 
13-3-80 
14-3-80 

~  I 
on Account. 

@Dlacussion and t voting on Sit: 
plementary -
mands for Grants 

J (General) I 

(iii) Bud,,1 ill "'/11" qf SIDU of ASIDm 
Budget (Assam) for IgB0-81 14-3-80 ~  "'Gmt'ral DiBcuIs:on 1 

··DiscUllion and 
voting on De-

7-49 

'Supplen entary Demands for Grantl 
in respect of Sta te of Assam for 
1979-& 

•• -.-&> ·s-.-&>" ::::::::::::u JI ...... , 
voting on Sup-
plementary De-
mands for Grants 
(Auam) . 

• ~ together. 
@DiJcuatood together . 
• ·DiJcwIed together. 



SUhject 

Bud,et (Bihar) (01' .gBO-a. 

SlIPpleaaClltary Demand. for 
GrHt. ia I'CIIpeCt of State ofBih.r 
ror '979-80 

BudFt (G..uarat) for .gB0-8. 

Supplemen t.r)" Dem.nds for 
Grant. in respect of the St.tt' of 
Gqj .... t ror '97g-lio 

Bu.t (Madhya Pradesh) for 
1910-8. 

SlIPplementary Demand. ror 
Gt-aiatl in reapect of the Statr of 
Madhy. Pracksh ror '979-80 

···Diacusaed together . 

•• Oilc:uaed tOFther . 

••• OilCUlRd tGJether. 

13 

Date of Daee(.) .r 
,....ta-~ II 
Ii_ 

.5-340 ···General DilcuiliODl 
• •• DUcu.ioa and 
yow., on J». 
-.adlrorGr.ntl 
•• Account. 1 

t.5-3'"1o ••• Dif:cu-ion and ~ 
you ... OIl Sup- j 
pJementary De-J 
.... dI fbr Grantl 
(Bih.r) 

HM 

.--..a 

'5-3-10 @IGeneral DiicuuiOD 1 
.. DilcuaioD ad I 
wting OD n..mMd.\ 
for Gran tI CD 
~  I 

• 5-:t-Io @@Diacuuion and 
VOting on Sup-

~  De-
aaandl ror Grants 
(Guj.rat) 

~  

j 

'5-3-110 @@"@. ~  ~ 1 
CUIIion. I 

@"DilCUuion and 
voting on De-
mand. for 
Grant. on 
Account 

1-.. 5 

15-3-10 ~ ~  and 1> 
S ~  

Deritanda for 
Grants 
(Madhya 
Pradeah) 



Subject 

-

14 

Date cd Date(a) cd 
ptlUlta- diIc,.cm 
iiao 

Tia_ 
tal .. 

HM 
(.ii) Br.Qd in ws/JICI qf 1M ~ qf MfIlumuhl,IJ 

Bu.t (Maharuhtra) for 1980--81 14"T80 17-:t-8o.£ ~  DilCulllkn , 
£" DlICUIIlon and 
Votins OD De-
manda for Granta 
on Account. 

Suppkinentary Demandl for 
Grana in re.pec:t oftbe State of 
Mahanuhtra ~ 

14-:r80 17-:r8o.£ DilCUlilion and 
voting on S ~ 
plemenlary De-
manda for Grants 

~  

( .... ) ...... ..., .J IA. ",. ... J en.". 
Bqet (Orilla) for 198c,..h 14-3-80 17-3,80 ££ GeneTal DilCUllionl 

£"£" DUeUiliOll ADd 
votiDa aD De-
mand. for I 

Supplementary Demandl for Oru .. 
ill r.pect cd the State .1 0.-
'or 1979-80 

1'-3-80 

Granta on 
Account 

l.C DilCuuion and 
valiDa on Sup-
plementary Do-
maadafor 
Granb (Oriau) 

(Iw) ... 'n "'1'" ,J aM "'.,, oJ hta}4 
Jluclaet (PwUab) ror 198041 If-,.ao 18-3-80 C££Goneral DiacUllion, 

,,,DilcUiliOD and r 
votiDa on De- I 
mud. for I 

Account 

3-le 

Granta on t 
14'9-80 18-s-Bo lllDIacUllion and 

1-15 

votina an Sup- I 

c.wror II 
Oranta (PurUab) J 

(&-) ... ' .. """"J ~  "'.,. ,J JI.t,f,,"'.n • 
Budlet ~  ror IgIooIl 141-80 18-3-80 a: Oeneral DiaCUlliOD] 

SuppiemenlUy Demaadaror Onata . 14-3-80 
ill rapect of the State of..., rt • 
'or 19'''' 

It DiIc __ aad 

votiaa OD De-
IIWldi lor Grata 
ODAccount 

~ 
18-3-80 a: DllcuuJon AIICf I Q-... 

Votiq on Sup-
plCIIDCIDtary De- I 
mand. 'or Grant. J 
R~  



iubjut Dale of Daw(al of 
preI6Dta- dIM.lI_ 
lian 

'JDu ..... 
H  M 

(x,) ... , •• ,,, ~  ./ "" ",." .J 7.,.UJfu", 
Bud •• t (Tami 1 Nadu) for IgSo-81 

Supplementary Demand. for Granta 14-3-80 18-3-80 
in relpOCt of tho State of Tamil 
Nadu for 1979·80 

Itlt Gqual DiIe .... 
alan. 
M: I ~ 
and Votiq on 
Demand. for 
Cranta on 
Account. 

Ita: Diacuaion and 1-1l7 
Votina on Sup-
plemqtary de-
mand. for 
Crant. ('J'amU 
Nadu). 

(xl') Bwt", In 'lJjJ'" oj .h. "'.11 'J Uu., P,u,uh 
BudlCll (Uttar Prad.b) for 1980-81 

Supplementary Demands fOr Grants 
in teepeet of the State of Uttar 
Pradeab for 1979·80 

ok. Dilcuued together. 

"II" DiacUlied t"letber. 

Itlta: Coneral DiI- "l 
oUllion. 

It.. DiaC\lllion and 
YOtJna on D.-
mandilor 
CraDta on 
AellOUDt. 

a:1t&: DiaeUllion and 
votinS on Sup-
plementary 
Demand. for 
Oranta (Uttar 
Pradeab). 
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7. OATH OR. AFFIR.l4ATION 

Nl&JlIber of Member. who made and subscribed 
tbe oath/afBrmation 

2 

LaDpase ill which Date on which _elll 
o&th/af&rmatioD made afBrmation'" 

Hindi 

Engliah 

lknpli 11-3-1980 

Oriya 

Urdu 

EDlliIh 111-3-1980 

8. OBITUAR.Y R.EFEltENCES 

SI.No. Number alld particularsofMembcr-Datcgf 
abip death 

~ Shri Sha6qullah Amari, ,ittinr Mem-
/' ber ofLok Sabha 

L Shri Dhirendra Nath Deb, Member of 

J'V ~  tbe Fourth Lok Sabha.. .  . 

Prof. Ram Saran, Member of the I"irst 
&lid Seconci Lok Sabba. . 

/Shri V. Each&l'all, Member of the First 
V- &lid SecoRd !.ok Sabba. .  . 

A Suri Raahunath ViDayak Dbulekar, 
V - Member of the OozutitueDt ~ 

bl, &lid the First Lok Sabha, 

6 Silri K.. Santil&D&DJ., Member of tile 
"I.... Qentral Lecillative ~  CollI-

tituent A.elably alld Provisional 
ParlWlieat .. 

./ Shri ItanWa Pruad AprwaIa, Mem-
ber of the Fifiil !.ok Sabha.. . 

,t 

~ Shri]waIa Pruad Dube, Member of 
V the Fifth Lok Sabba. .  . 

"'-9 Shri C.M. Trivedi, Member of the 
Central I..e(Wative Allembly. 

10'" Shri T. SohaIJ Lal, Member ofthe 
,j Fiftil Lok Sabha. 

1'7 

1 '7""l!-8o 

30-1-80 

3--l1-8c1 

11-2-10 

~  

~ 

1-3-10 

14-3-80 

24-3-10 

H  M 

11-3-10 

II~ 

11-lHio 

I ~  

0-05 

~~  
27-3-80 

0-05 

27""3-80 , 

J 
27-3-&) 



t. PAPlllS LAID ON THE TAtiLJ. 

(i) By GMlnaat Sot 

(ii) By Private M_ben Nil 

'10. PETITIONS 

Prwated by Mfa.. . !l 
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Ill. QUESTIONS 

(i) ItunMI 

Number ~  put down in Question Lisu(or Oral An,wen -1I611 

Number of Q.uestions orally answered 811 

(ii) u...u-t 

Number of Q.ur.ationa put down in Question Liltl for Writtf!n Answers and 
Written MIIWWII Cumishl'd. .  .  .  •  •  • •. --1I27' 

(iii) Ilion Notice 

Number of Questions put down in Short NotiCf! Q.uestioll Lists 

Number of Questions orally answered 

-Includes 3 Starred Questions transferred from one Mini.try to another. 

--Includes 1I1 ~  Questions transferred frol1l one Ministry to another. 
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Sl. 
No. 

15. SPEAKER/CHAIRMAN 

Subject By whom Date 

----------------------------------------------------------
I. AdjoW'11lDeDtofthe Houleat ... 30 •. 11. on II Man:b S~  

1980 to re-aImlble at 5 •. 11. for the preteJltation of the 
General Budget. 

2. SittJngofthe House upto 7 •. 11. on 12 March 1980 in ordf'.r 
to provide more time for financial business. Speaker 

3. (i) Dispenaing with IWich-brrak in LClk SaLla on '3 and 1.4 
March IgSO, (ii) sitting of the Houae upto 7 •. 11. 011 13 
March IgSO, and (iii) fixing of Short Duration DiscuIISiCin 
on atrocitin on Harijans at 6 •. 11. on 13 March 1 gSo. 

• 

Chairman 12-3-t;( • 



BI. 
No. 

16. STADYlftS 

(i) ~ ................ /Iald by ................ b1e 3'7-

Subject Name of ),(irailter Date Tim. 
talea 

4  5 

• Price and Procurement Policy for Wheat Shri Bil"enUra Sill&h 13°3-80 
aDd Gram for the 1980-81 RabiMar-
bling SeaIoD. 

II Productivity linked bonUi to the om- Shri C.M. Stephen 14°3-80 
p10yea of the POItI aDd Te1earaphs 
and Allied Departmente 

/ 

\. 3 Government buainea ror the week Silri Bhilhma Narain 15-3-80 
commCDcinll I, March IgSa. Siqh 

4 Purchase 01 onion. Shri R.V. Swami-
nathaD 

5 Lathi charge by police on a proceEon Giani Zail Singh 
of blind mCD on Sunday •. 16 March 
1980 at Parliament Street. New Delhi 

~  burDinl of hull on the out- GiaDi Zail Sialh 
ull of Moradabad. Uttar Pradelb 
on 15 March IgSO. 

7 Two miaing blind perlODJ after their Shri Yoaendra 
demol1ltration on 16 March 1980. Muwana 

8 Derailment of II Dn. Barak VaDey Shri C.K.Jaffer 
Eapreu between Dihakho and III upa Sharief 
.tatioqf of Northeaat Frontier Railway 
on !ZO'Mareh 1980 

1'-3-80 

H.M. 

0-011 

0-01 

9 Demonltration in West Benlal over Shrimati Indira Gandhi 21-3-80 0-05 
the .Ituation in Anam 

10 Report 01 Ruhtriya Barh Ayor (Na-Shei A.B.A. Ghani 
bonal Flood CommiIIioa); nan Cbaudhuri 

Government bUlinea for the week com- Shei Bbiahma Narain 
meacmg !lslllarch IgSa Siath 

III Incident of cluh betweea lOme police- Gui Zail Siuah 
men and lOme lawren i. Gwalior 
on !l0 March IgSo. 

0-01 

IlI-S-80 

21-3-80 0-01 

IS DedaiontoaccordfulJ diplomatierecog-ShriP.V. Naruimba a6-3-80 0-04 
nition to the oliee of the Paleatiniaa Itao 
Liberation Or,an_lion i. New 
Delhi. 

If Grant of p1'oduetivity linked boaue to Sui C.P.N. Sinth 
the worilen of n.teaee Produeaioa 
... bliab ..... 

27 



(II) Mauen _ .... R. ... m 

11 
N. 

Subjeet Name of Member 
who railed tile 
Matte.-

MiDiIter wit. 
made the 
Itatemeat 

2 

WorkiDgandadminiltratioD Dr. Vaeant Kumar 
of Pood Corporation of PlUldit 
India 

12 Need to ahin railway line 
from the city of Bibner 
and conltruction of an 
,over-bridge to facilitate 
the traffic 

Sbri M anpbool 
SiDlh Choudhary 

!II Need for tranaport facilitiee Sbri R. K. Mhalgi 
for the oranIJe growers 01 
Vidarbha regIon of M aha-
ruhtra 

4 Reported lou of crop due to 
hailatorm in certain dis-
tricu of Weetern U. P. 
and Deed for immediate 
help to the farmers 

ShriChandra 
Pal Shai lani 

5 Reported acute ahortage 01 ShriMool 
power in Rajaathan re- Chand Dalla 
suiting in heavy losses to 
indultries and agriculture 

6 Need for adequate mealures Shri P.A. Sangma 
to atop incident. of attacks 
on Christian institutions 
and priests in Bihar 

7 Reported Ihorloge of raw Shri B.K. Nair 
cuhew null reeulting in 
unemployment amons the 
worken in the caahew 
proceuing industry in 
Kerala 

8 Shifting of Ordnance Depot Shri Kriahna 
from Calcutta Chandra Halder 

C) FUDctioning of Nationaliled Sbri R.R. Bhale 
Bankl 

~ Need for larger allocation of 
W funela tor primary 

educatioD 

8bri llamavatal 
Shaltri 

28 

4 

Date 

5 

12-3-80 

Time 
\aIt_ 

H. M. 

o 03 

o 03 

o 02 

o 02 

o 01 

o 011 

o 01 

o 02 

o 01 

13-3-80 o 03 
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---.-------
2 3 5 

-_.--------

II Awardl Ly Foreianers' Tri- ShriJyotirmoy 
bunals In ~  BOIU 

12 Reported delay in arant of. Shri Niren GhOlh 
licence for Haldia Petro-
chemical project. 

I g Reportedindiacipline in the Shri S.A .. Dorai 
branchea of State Rank of Sebutian 
India in Southern State,. 

14 Reported non-lilting of it. Shri BhaUlllheh 
'ugar quota Cromlevy strck Thorat 
brtbe Food Corporation 
o India oftered by Maha-
rubtra Rajya Sehkari 
SUbar Karkhana Sanah 
Ltd., Bombay. 

15 Spread of ~  in an Shri Hariah Chandra 
epidemic form in hUldia- Sinch Rawat 
tricts of Uttar Pradeah 

16 Reported cues of criminal 
_ult on women in 
Bihar and Madhya Pra-
deah etc. 

17 Reported agitation by the 
acientific and technical 
officers 0( OJ I and Natural 
Gu Commiuion. 

Shrimati Geeta 
Mukherjel' 

Shri Itriahna 
P,atapSinth 

Silent Valley Hydro Electric Shri V.S. 
Project. Vijayaraahavan 

19 Reported delay in complet- Shri Ram Vilas 
taon of Patna-Hajipur Puwan 
Ganaa bridge. 

20 Reported increale in the 
farea of Bombay Sub-
urban 'travel by the Cen-
tral Railway authorities. 

Dr :Subramaniam 
Swamy 

21 Lathi charge on blind ml'n Prof. Madhu 
in New Delhi. Dandavate 

22 Reported incident of atro-
citiea on Harijana in a 
village in Moradabad dis-
trict of Uttar Pradesh. 

SbriRam Vii .. 
Puwan 

laS R ~  Sbri R.R.Bhole 
Commiueea in connection 
with prices of _ntial 
commodities. 

Smtl.IndirL 
Gandhi 

Giui Zail 
Sinlh 

17's-ao 

6 

H.M. 

o oS 

o 01 

o O!Z 

o e2 

o 01 

o oll 

o O!Z 

• 02 

o el 

n 01 

o 06 

o 03 

o 01 

---------... _--------------
'1 LS-3. 



, 

!l4 Reported ahortage of 
cement in Kerala. 

!l5 Glut in jaggery in Andhra 
Pradesh due to non-
availability of tran.port 
facilities. 

!l6 Indiacriminato huntina of 
sreat Indian Bustard. 

27 Withdrawal of levy on 
Boediel. 

30 

::I 

Prot. P. J. Kurian 

Shri P. Rajalopal 
Naidu 

Shri Manphool 
Singh Ohaudbary 

Shri E. Balanandan 

28 Staraso of water in Periyar Shri Cumbum N. 
Dam. Natarajan 

!l9 R~  dilapidated CODdi- Shri Kumbha 
tlon of Ganl Canal in Ram Arya 
Rajuthan. 

30 Reported acarc:ity ot Cllential Prot. Rup Chand 
commodities in Weat Pal 
Beqal for want ot 
wqon •. 

31 Reported diaappearance ot Shri Neelalohi-
CarlO Ship "M. V. thad .. an Nadar 
KairaU". 

32 Reported criaia of drinkinl Shri Ramavatar 
"ater in Bihar. Shutri 

33 Reported ahortaae ot lit. 
lavinl drup thereby 
caUling hardahip to 
patienta. 

34 Reported lathi charle by 
police on a proe-ion of 
atudentain Aligarh on 17 
March Ig80. 

35 Reported IUlawt on two 
MLAa. and a Chief 
Councillor in Bar peta 
(Allam) by anti-eocial 
dementi. 

36 Reported plan of Welt 
Bensal Conllreaa (1) lea-
dera to block Sililluri 
Allam Hillhway on 114 
March IgSa dilruptina 
aupplies ot euential com-
moditiel to Allam. 

Dr. Vaaant Kumar 
Pandit 

Shri Chandra Pal 
Shailani 

Shri SantOlh 
MohanDev 

SluiSamar 
Mukherjee 

37 Ma.uurel to check devuta- Shri Ram Swaroop 
tian by floods every year Ram 
in Bihar. 

4 ti 

H. M. 

17-3-811 o 011 
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18-3-80 o 02 
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38 Settinl ul}, of aecond Railway Shri K. A. Rajan lKI-3-80 '0 ~ 

Coaeh aetory in Kerala. 

39 Reported clolure of the Cen- Shri Era Mohan 
tral Ground Water Board 

20-3-80 0 03 

Office at Coimbatore. 

40 Reported Itrike by the Shri Eduardo lKI-3-80 0 01 
employeel of four newl Faleiro 
alenelel. 

41 Milration of Non-Auameae Shri Jyotirmoy ~  0 02 
apeakina iamiliel from BOIU 
Nalbari and Bars,eta 
(Auam) to A1ipur uar 
railw:7: ltation (Welt 
B ~  ). 

~ Reported non-patment of Shri Satyanarayan ~  0 02 
walel to war cr. and Jatiya 
price to the sugarcane 
growers by the manage-
ment of Seth Goyind Ram 
SUiar MiIla, Mahidpur 
(Madhya Pradelh). 

43 Law and "rder 
the country. 

situation in Shri Mani Ram 
Bagri 

~  0 01 

44 Reported delay in the con- Shri Kedar Pandey 21-3-80 0 02 
Itruction of railway bridge 
oyer river Gandak at 
Chhitoni (Bihar). 

45 Reported death of a patient Shri K. M. ~  0 ~ 

in Patna hospital. Madhukar 

46 Reported encircling of Shri T. R. ~  0 02 
Pecnya plantation yiUage Shamanna 
in Bangalore hy erecting 
a high wall by military 
authoritiel (".Buling diffi-
culties to the villager •. 

47 Reported c101ure of Andal Shri Krishna ~  0 ~ 

cap'ltorage by Food Chandra 
Corporati n of India Halder 
relulting in unemploy-
ment of emplQyeu. 

48 Sick unit. of Agro-Service Shri Uttamrao ~S  0 ~ 

Centrel in Mahara.htra Patil 

49 Indel?codent Itatul to the Shri EraMohan ~  0 ~ 

Colmbatore Regional 
Station of Central Inlti-
tute fOl' Cotton Reaearch 
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50 Reported death of two war-
ken of Naval Dockyard 
Viaakhapatnam due to 
Iu8'OMbon in a gal 
chamber. 

.3 

---.-----

Shri Samar 
Mukherjee 

Piling up of Iteel ingotl in Shri Chintamani 
public lector Iteel planta. Panigrahi 

511 M urdu of Shri Gautam 
Jaiainghani, a Itudent of 
~  Stephen College, 
DeIhl. 

Shri Chandra Pal 
Shailani 

53 Starvation conditions in Shri Manoranjan 
Andaman and Nicobar Bhakta 
blanda. 

54 Reported hardship faced by 
blood cancer patients at 
All India Institute of 
Medical Sciences, New 
Delhi. 

/ 
Reported decision ofU.S.A. 
to orsanile collection of 
nuclear weapons in Diego 
Garcia. 

56 Exploration and digging of 
oil wells by the Oil and 
Nahlral Gas Commission 
in Rajasthan. 

S 7 Reported pollution of Cha-
liar river due to discharge 
ofhannful effluents by the 
Gwalior Rayons 10 Calicut 
district. 

eL/ Grant of citizenship righ ~ 
~ to J)erlOns who cr ~  

over into Jammu from 
Weat Paki.tan during 
1947· 

!')9 Sf,a erosion in Coastal 
regions of Quilon district. 

ShriK. P. Sill8h 
Deo 

Shri Nl'JClalohi-
thadaaan Nadar 

Shrj Virdhi 
Chandf"r Jain 

Shri V.S. Vijara-
raghavan 

Dr. Karan Silllh 

Shri B. K. Nair 

60 Famine conditions in tribal Shri Bheekhabhai 
areas of Rajasthan. 

61 Need to defer recovery of 
revr.nue from the farmers 
in 'lilmine affected ~ 

of Raja8than. 

Shri Moo) Chand 
Daga 

62 Reported killing of two Shri Santosh 
8Chool teachen and four Mohan Dev 
AMm Rifle and Border 
RoadiJawans in Mizoram 
by M.N.F. 

--_ .... _--. __ .. _----_ ... _ .... -----
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63 Drilling operation in the 
Nanapur -Ruole sector 
of Andbra Pradeah. 

Shri ·KuaUIDA 27-3..:eo 1'1 fl3 
Kriahna Murthy 

64 RTarted clo.ure of). I: K. Shri Somnatb ~ 0 02 
ayon, Kanpur. Chatterjee 

65 Position of Pakistan in the Dr. Subramaniam lI8-3-80 0 I'll 

light of events in Afghan- Swamy 
iltan. 

66 Reported acute drinking Shri D.P. Yadav 28-3-80 0 01 
water problem in Bihar. 

67 Ban on export of co lton 
seed expeller cakes. 

Shri S.A. Dorai :z8-,..& 0 02 
Sebastian 

68 Reported non-availability 
of railway rakes for carry-

Shri Arjun Sethi :z8-3-80 0 02 

ing iron ore to Paradip 
Port. 

69 Need for import of a new Shri Uttambhai lI8-3-80 0 fill 

pesticides from U.S .. A H. Pate) 
to save mango orchardl. 

70 Utilization of river waten 
going waite into sea in 
drougb t affected districts 

ShriK.T. Koaalram lI8-3-1o 0 Oll 

of Tamil Nadu. 

71 Increase in C&IeI of malaria Shri Pratap Bhanu 118-3-80 0 (II 

due to shortage ofinaecti- Sharma 
~ 

711 Non-implementation of In-Shri K. Kunhambu 118-3-80 0 02 

dUltrial Tribunal Award 
~~ Central Farm. 

73 Formulation of national Shri Ram Vilu Shri Yo.endra 18-3-111'1 1'1 1'15 
policy to curb the atro- Paswan Makwana 
cities on Harijan •. 

74 Proposal to set up truck Shri Ram Singh 28-s-8e 0 03 
engine manufacturiDi Yadav 
factory in Alwar by Aahok 
Leyland Company. 

75 Steps to meet famine situ-Dr. Vuant Kumar 18-3-81'1 0 02 
ation in Madhya Pradesh Pandit 

76 Export duty on turmeric. Shri G. Narsimha IB-;r80 1'1 (Ill 

Reddy 

77 Reported shortage of drink- Shri R.L.P. Venna 
118-s-Bo 0 02 

ing water in certain dis-
tricts of Bihar. 



:3 

78 Action to preven t erosioll Shri Chandradeo 
by Ganges in Maner Block Prasad Venna 
or Patna district. 

79 P:xploitation of the name of 
the ~ Minister in 
~  by liquor 

~

Shri Rataminh 
~  

+ .5 
, 

-------------
H.M, 

o ~ 



(iii) .eat ..... t _ .... Dlreodo. 16 OOI'rectl .. laIoraa.d_ ..... rdtat 
learred QINedo .. 

Brief Subject Name of Minister Datr Time 
taken 

H. M. 

Correctillg the answer riven on 30 JUDe 1977 Shri B. ShaukaraDand ~  0 Oil 
to a supplementary on Starred ~  
No. il68 regardinl circulan for sterdilation 
issued by Delhi AdminiatratioD Muni-
cipal Corporation of Delhi riC. 

35 ~  



.7. STATEMENT SHOWING TIMB TAbN ON VARIOUS K.tNDS OF BUSINESS 

BUsiness 

• ILLS 

<a) GoVttDmeul Bills 

(b) Private Memben' Bills 

BUpGETS 

(a) Railway Budit'l 

(b) Geueral Budcel 

(c) Bu.t. in respect of States under Presidmt'. rulr 

CALUNG ATTENTION NOTICES (Rule 197) 

DISCUSSIONS 

<a> Short Duration Diacuaion. (Rule 193) 

(b) Half-.n-How- Diacuaion. (Rule 55) 

MATI'ERS UNDEll RULE 377 

MOTIONS 

Motion. (Rules 191 I: 542) 

QUESTIONS 

llESOLUTIONS 

<a) Statutory R.eIOlution. 

(b) Private Membera' R.eaolution. 

STATEMENTS (Rule 37l1) 

OTHBR MATI'ERS IUch U Paperawd on the Table, Q),ieations of 
PriyU., Obituary ReferenceS, Poinu of Orden etc. . 

TOTAL • 

Time 
Taken 

H. W . 

6 lI6 

5 01 

• 14 

8 17 

liD .fa 

5 26 

I .f6 
I liD 

II +R 

16 55 
12 30 

10 04 

II 27 
1 06 

6 lI8 

105 30 

Percent-
aae to the 
total time 

takea 

601 

.·7 

..0 

7· 9 

19· 7 

5·2 

1·7 

1·3 

•. 6 

16.0 

11·9 

9·5 

lI·3 
1.0 

6. I 

100.1<1 


